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' | . CENTRAL ABMINS TRATIVE TRIBUNAL
CALCUTTA BENCH

"No, MA 452 of 98 \
(0A- 1281 of 96)

Present & Hon'ble Mr,JUstice S.N.Mallick, Vice-Chairman

Hen'ble Mr.8,P.Singh, Administrative Mamber

A. B. BANERIEE
Vs
UNION OF INDIA & ORS. -

- For the gpplicant ¢ None

. For the respondents: Mr.P.K.Arera, counsel

/// . Heard on $ 15,1.99 Order on ¢ 15.1.99
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None ‘apoears from aither side. The application is
- .

ther efore dismissed for default.
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